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STATEMENT CORRECTING ANSWER
TO UNSTARRED QUESTION NO. 1542
DATED 26TH NOVEMBER, 1969 RE:
CANTEEN STORES DEPARTMENT
(INDIA)

THE MINISTER OF DEFENCE (SHRI1
SWARAN SINGH) : 1 take this opportunity
to clarify the reply given to Unstarred
Question No, 1542 on 26th November, 1969,
The question related to retired employees of
CSD (I) accepting services with ceriain
manufacturiog firms supplying goods to the
Canteen Stores Department (India). 1
would like to amplify the reply given to
part (c) of the question as under so as to
avoid a misunderstanding.

“(c) According to the existing orders,
service officers of the rank of Colonel
and above are debarred from taking up
commercial employment within 2 years
of the date of retirement without prior
Government permission, and these re-
strictions are considered adequate. Since
there are at present mo civilians in the
Department equivalent to the rank of
Colonel and above, and also since the
present civilian employees are not all
necessarily pensionable, the question of
extending similar restrictions to the
civilian officers of the Department does
not arise,”
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Sitaation in Laos

SHRI BAL RAJ MADHOK (South
Delhi) : Sir, I call the attention of the
Minister of External Affairs to the following
matter of urgent public importance and I
request that he may make a statement
thereon : —

The situation in Laos resulting from
North Vietnamese offensive in the Plain
of Jars and its implications for the
security and stability of South East
Asiap region adjoining India.

THE MINISTER OF EXTERNAL
DINESH SINGH) :
Government have poted recent developments
in Laos with grave comcera. As a party to
the 1962 Geneva Agreement on Laos, and as
Chairman of the International Commission
for Supervision and Control set up under
that Agreement. India is committed to the
maintenance of the sovercignty, territorial
integrity, independencc and neutralily of
Laos. The present situation is the result
of non-observance of the letter and spirit of
the Geneva Agreement by various parties,
Another important factor in the unfortunate
sitvation has been the spilling over of the
Victnamese conflict in Laocs. Prospects for
a peaceful solution lie in a strict observance
of the Geneva Agreements of 1954 and 1962,
and the ending of all foreign interference.
This in its turn will also be beaeficial to
peace and stability in South East Asia.
India, both in her individual capacity and
as Chairman of the Commission, has been
working towards such a solution. It is,
however, necessary that all concerned parties
should co-operate rathsr than resort to
fighting

We uage all parties concerned to put an
end to the hostiljities and take concrete steps
to abide by the Geneva Agreements.

SHRI ATAL BIHARI VAJPAYEE
(Balrampur) : Not a word against North
Vietnam.

SHRI BAL RAJ MADHOK : Sir, | am
really surprised at the statement made by

the External Affairs Minister. He has tried |
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to evade the entire issue, He talks of the
Geneva Agreement of 1954 and of 1962,

The question is: What is happening
today ? Loas is an independent country, a
friendly country and a neutral country, a
country which occupies the key. place in
South-East Asian region in which we bave
a special stake, These borders meet not
only Vietnam but also Combodia, Burma
and Thailand. North Vietnam has been
pulting pressure oo it for many years. But
s0 long as Vietnam war was being fought,
the bombing was going on there, the
Vietnamese pressure on Laos had lessened.
Now that the bombing has stopped there,
the pressure has increased on Laos, a small
country which is not in a position to defend
itself, The Americans too arc disinterested
now. Therefore, the Vietpamese armies are
pushing forth in a very quick manner.

The Plain of Jars is the most important
part of the country which was overrun by
the North Vietnamese some years earlier
too and thousands of civilians were
massacred there. We hear s0 much of My
Lai massacre. But about the massacre which
the Vietnamese committed in the Plain of
Jars, nobody talks of it. Nobody knows it.
That massacre was committed there. Later
on, the Laotion Government was able to get
that area back.

Now, the aggression has started not only
in the Plain of Jars but they are pushing
towards Vientiane on the bank of Mekong.
And Mekong is a border of Thailand and
Laos. Therefore, it is not only a threat to
the integrity, security and sovercignty of
Laos but it is going to be a threat to the
integrity, security and sovereignty of Thailand
and Burma also and, later on, it may
impinge on us. Itis not something about
which India can take a disinterested attitudz.
it is something which concerns us directly.

The petty Arab States always kick us
and we lick them, Here are the States which
have such close cultural relations with us,
who look to us and who are friendly to us.
But we do not take any interest in them as
if their interest is quite separate from our
interest. My submission is that, in this
matter, the Government of India must
completely re-think. Our future lies with
South-East Asia and not with West Asia.
W must take more enlightened interest in
‘the safety, security and integrity of the
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countries in the South-East Asien region in
which Laos is a living example.

In this background, I would like to put
a few questions and I want the hon. Minister
to give specific answers. My first question
is this. The king of Laos was here yesterday.
May I koow what assessment he gave of
the situation and what suggestions he made
as to what the Government of India can do
not only as the Chairman of the 1.C.C. but
also as a major Asian power to sefeguard
the security of that country 7 It is no use
indulging in only wishful thinking. Some-
thing concrete has to be done. [ want to
know what suggestions did the King of Laos
make in this regard.

Secondly, will the Government of India
convene a conference of the countries of
South East Asia which are directly concerned
with the security of thc region against the
expansionism of Communist China and
North Vietnam and particularly against this
method of war by proxy which has been
started by them and take concerted steps to
safeguard the security of the entire region in
which India's interests also are directly
involved 7

Thirdly, will the Government of India
take steps to approach the Co-Chairmen of
the Geneva Conference and bring them
togethar, preferably in Delbi, instead of in
Paris and also take steps in UN to sec that
some pressure can be built upon North
Vietnam so that it can be stopped before it
takes over the whole of Laos 7

Lastly, T would like to know whether the
Government of India will stop bobnobbing
with North Vietnam. To-day we have
developed a new love for North Vietnam
which has been abusiog us all the time and
which has been taking the side of Pakistan
on Kashmir and which has been taking the
side of China on every matter. May I know
whether the Government of India is prepared
to clearly declare that North Vietnam
is committing an aggression in Laos, that we
condemn that aggression and we express our
displeasure to North Vietnam for what it is
doing in Laos 7 Fipally, will the Govern-
ment of India on its own account do
something 1o offer help to Laos in whatever
way, diplomatic or medical supplies and
other things 7

SHRI DINESH SINGH: The ben.
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Member has drawn my attention to the
importance of Laos and the importance of
South East Asia to India, and there can be
no two cpinions about it. South East Asia
is undoubtedly extremely important to us
and I would only like to slightly amend the
statement by saying, ‘So is West Asia’
Because we are situated in South Asia, both
the Western and the Eastern flanks are of
very great importance to us. ([nferruptions)

So far as the question of taking interest
in this region is concerned, the hon Member
knows that on a number of occasions we
have discussed this matter in the Consul-
tative Commiltee and also in the House
here. The efforts that the Government is
making to get closer identity with the
countries of South East Asia are known to
the House. Of course, these methods may
differ. The hon Member may have one idea
about our getting close to the South East
Asian countries and we may have another,
Our feeling is that close collaboration can
be established only by making important
moves in the commercial ond in the
economic fields and in creating close identity
between these countries by merging their
interests and by brioging in them common
interests,

AN HON MEMBER : Bania mentality.

SHRI DINESH SINGH : Despite what
some hon Members may say about a
particular community io this country which
has been trading, Mr. Speaker, Sir, in the
international community and even in the
national context trade still forms a wvery
important aspect of getting peoples’ interests
tied up together,

So far as the question of our talks with
the King of Laos is concerned, I had an
opportunity of talking this momning with
the Minister who is in charge of Foreign
Affairs in Laos. We weat over the situation
there and I am afraid 1 am not in a position
to give the details of the discussions we
have had, but the main point which Laos
has been seeking is that we should reconsider
this matter in a Geneva type of Conference.
Now the Geneva Cooference can be
summoned by the Co-Chairmen which are
the United Kingdom and Soviet Union. If
they wish to reconvene the Gepeva Con-
ference and discuss these matters, we shall
be very bappy to associate ourselves with it.
The Government of Laos bas made moves
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with them and it is for them to decide
whether th=y would wish to convene the
Geneva Conference.

Laos 'C.A.)

One point I would like to say. The
hon Member referred to my statement. I
would wish that he bears in mind that we
have a special responsibility in Laos as
Chairman of the Contiol Commission.
Therefore, the statements 1hat we make have
to be guarded and can only be those state-
ments which the Commission as such approve
because whem we make a statement that
so and so is doiog such and such a thing in
Laos, then it must be in conformity with
our position in the Commission in Laos.

Therefore, when hon, Members raise all
these matiers, it is not possible to say any-
thing unless they have been established by
the Commission. Then, so far as the
question of convening a conferénce of the
south-east Asian couniries is concerned,
this is really a suggestion for action ; but
since the hon. Member has mentioned. I
would like to say that we would have no
objection to their convening a conference on
taking part in such a conference, but it has
to be seen as to what would be the appro-
priate occasion and what would be the
impact of this,

SHRI RANGA (Srikakulam) :
Laos is swallowed op.

After

SHRI DINESH SINGH: It isoota
question of swallowed up, It is a question
of what is going to be the impact. If the
hon. Member can say that convening &
conference will stop the hostilities- I am
prepared to convene a conference.

SHRI BAL RAJ MADHOK : I am not
the Government ; you are the Government.

SHRI DINESH SIDGH : We should
pot say things in such a way which will not
solve the problem. We are trying to solve
the problem and so far as the question of
help to Laos is concerned we have rendered
assistance to Laos and there has been a
military hospital and we are rendering
assistance to the limits of our capacity.

SHRI BAL RAJ MADHOK : You had
a medical mission ; but you have wi.Ldrawn
that,
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SBHRI DINESH SINGH : Upto the
limit of our capacity we shall consider help-
ing Laos. It is dependent on  our capacity
and based on the request from them of
assistance. So far as hobnobing with
North Viet-nam is concerned, of course, it
is for the hon. Member to choose his words,
but then, I think, it would be in our interest
to maintain close relations with North
Vietnam which is a democratic republic of
Vietnam,

SHRI PILOO MODY (Godhra) : Spell
it ont, What is the interest ?

i war wa qa (faest @w) ¢
MY feggmw N ¥q0A F AmAE 9
greaw o frar qg on Afee e @
% fag awg & wader &t N War §,
M g g fagaam Wl faaasiv &
§i9 woIgr §, IGFT A9 ¥ AW 7,
3 axg 7 waw gaw o Afrw oawa
wear wifge | & @A swar g ook
wigar § fr @afes s@a Rar s
W g5 a4 fagama ¥ widle F e
¥ fiwar 2, 3z 77 Afee odew & ar adf
HIX T} A @R @H W Gl
# fequny saf A€} st ¢ ?

@YU AU /AT AZ | WA TF
v oY &
Both in ber individual upw_m and

as Chuirman of the Commission has
been working towards such a solution.

farm aga g f& wow s &
Wafe® &9 517 § wq amw § aifs
w1t a 1€ gw fagw wg 7 e saAr
2 et —JuTa §, wAF 4 ¥
g "uT I &0 a1 g vauw A gl
) e Yo ORI R
& feng @ wivd sur = sfafaufe
feorar § a1 9% Y AT 7@ F fag
o g7 78 & a1 41 Agi &0 7 Fa
& Wafrr @ sade I3 @ § aifs
ST O B |
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14 fggam &1 A1 HsgAe ST 1
9 A9 ¥ 9wl @g T 1 TEE AT
% fau ot gum welt 7 fogd feal
sparfrgmeg @y & & & |
AT $T o woF wfas 4 7@ 4}
R W # SAEr gAw dar AR,
IUET ITY ®I | F A wvgar g 0w
3% fAq gL sar wg-aw & W @
FEdla A ! ww @ g aw ad
fagag wet amd wiwig & afew
7EY g1 AT a2 aF N WITHT 48 WIg-
fear § fr fecotiifes fAwa 7% @i
Ralk & 5@ § saw w9 efia
i ?

! te3w fag : amdls ggeq & @
qer 2 s ewd am 1@ waq wIw § Agt
Fay+l aY 99 37 ¥ fau, g O
uF ¥ FgET 2 | few ag ¥ gWA ww
ama #t wradely WY 9 gRa-wET
AYT s w0 wfagAl § gad @ w3
A1 fFa a7g § 9t g7 A9 § Iu® Al
guIt | S @A wg 74 few avg
8 g= w17 ) sifow Y o frw a@
¥ wifgw # f5 afeaqay @0 & o &
e & g« frww, ag a7 o fear
sg & 47 oF vt st At afww
U A AAAIT 8qET AOT @A A W@
atesgrgmr ) Y97 wea @ Agt € fw
T gw ¥ NT F@ @ amAr gow
st o gfF gw gaw) g w7 R E
wafag arver gaw T w ) @
feafa agl 2 fs € <9 gam! ST
Ffgy &7 gud 78 1 WX T S
Famy AR gr d 1 A @ OF wA-
TN IFRA T agAr f 1 M@ awd
wrathety feafa & 1€ gax @ Wit
afiww qf ufmar & gama & gae Qi
a1 ga% W geme gedr ) @ fag
ga%! Fifqe w@ e wifgn vk Sifw
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® AT Wiz fs grama W fand
aif | zas) Afaw B gw AT WT 0

wgt 7% arastT ST AT & a1q FQA
W 717 ! gEAed 3, dYo WHIF ¥ FATA F
¥ qgw gav 2 fear gt =9 3w 0w
WY dearg § 39 ara s o N A
qradty gTeq 3 0T 7o ¥ 37 nioa
% IEET O AL &1 IEET 91 FO00
T gHar @ ¢

s WAz At A WY OF qArT A7
wara Agf argr & Ard fagaarm 3 Sy
gwam frar & #a1 3z odwA T@f 3
wre ¢ @ w9 Jad femuyE i A
s §?

#3 gavr g fear av f5 wig a0
erafrs oo 331 @ § ar gsm § 7 AW
wgre ¥ w21 2 5 gz oF A Al
B aed) wgrt 2 A o @Y famz F ar
ag aar &Y avy ¥

W 87 § 97 6% srgfaeei #1 o
WAT a7 @0 ¥ IAG ary A w7 Ak &
arg &7 ? fedl ot AT |aa &1 wqma

&Y wrar 2

=it fiewr fag : gt s swpaw W
mAzIg g 2 fF wHAWEF qrEe A
&0 a9 AT § AT Ag gen
z.

SHRI BALRAJ MADHOK : Tt is not

that Laos forces. It is North Viet Nam
forces.

SHRI KANWAR LAL GUPTA : It is
North Viet Nam forces. This Government
should be ashamed,

SHRI BALRAJ MADHOK : I would
like him to revise his statement, He is
creating difficulty by this kind of statement.

st wew fagrt wolddt: & om
SUAEY! FT TN TSAT rEgar § 1 Wl
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fagwr 7=t A Fg1 2 fF witw YaUA R
T zafan ga @t A1 @@ A 58
aFY 3 o YgTi & Ay g A9 s
Tifgy . =T 78 T 1T o FAT oy
A & aaw awar ar | A5 ag odt and
FE WA ITAF g TN qEEE §
fagg st & wlx @t amig & feafar
F1 AT AUT FUN | AT YA T
aft w2 a53 § s 1d fagaam @ O
Fzi g §

SHRI JYOTIRMOY BASU (Diamond

Harbour) : It should be left to the people of
Laos.

Laos (C.A.)

SHRI S. M. BANERJEE (Kaopur) : It
should be left to the people of Laos.

SHRI JYOTIRMOY BASU : It should
be left to the people of Laos. They are
strongly fighting for their own rights.

SHRI M. L. SONDHI (New Delhi) : He
has made a wrong statement. It should be
expunged.

SHRI RANGA : Srinagar is in Kashmir
But was there not an invasion by Pakistan ?

AeqW AETT : WITY ITH IEH AN
ez v rde 44 fear O wEw
AT IFTAT | WA AT AT T fsad
a@ra garr garw Aff war wfgt
qT

SHRI PILOO MODY : It wis only

when the dubaara savaal was put thit wé
founid out how his mind was thinking.

it form fg . o W mEer
mMﬁﬁm%gwaﬁ‘ﬂti\i
st 9 fex & frare T A & Al ww-
war f& gafas 1 1 1§ @g §
gt =t mew fagrd araddy o
21 & agr 9v o Nfag § ar #
# wrtw oifgw § ar 749, wowr W
faw 781 fear | W ag wgr fe ety

- W -
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[= fedar fag)]
WA aTERTm gAT 2 H A o we
wr g fe ag wer oty 3w Y @ sEw
AT HFHE L B sanr dhw o=
wIEnRw gan #, ag arq " & feafy §
T R...

SHRI M. L. SONDHI : May I give him
a map of Laos ? It is a serious matter.

WHR WEWE9 : WA gz dfaw
ez § @Y argr Aifem 7fz, T ot
oy W owr @@ §

SHR1 NAMBIAR  (Tiruchirapalli) :
There is an upheaval in Laos. The people
of Laos are acting. We cannot dictate from
here how the people there shou'd act or
that they should act in a particular manner.

SHRI A. SREEDHARAN (Badagara) :
If the Chinese come and act in this country,
will he say that the people of India are
acting ? Why should he say that the people
are acting ? There are no people there,
Infiltrators are acting.

SHRI ATAL BIHARI VAJPAYEE :
Let the bon. Minister clear the misunder-
standing that his reply has created.

wEaw WRIAW . WA gaEdl &
931 warw gaan |ifge & ggwr 918r
a feear g7 5T @ aF H o &
- (ETEETR ).,

SHYI PILOO MODY : If you give him
a third chance, he will be changing a little

more. So, let us ask the question for a
third time.

ot fadm fag - madig g a9
gg gl 6 @miE 9 OF AGqT ATRAQ
g ¢, % oEk Ak W oW HC@oan
WA gaed, ot /e, wit o ae
feer @& ofr ag gA W1 AEAE
aIg Ay 1 3§ fF AT W A
wgt g agam ¥ o9 WE A
W 3ET N awds BN, O ITH
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fafmgrm frag 2w d fiw i g, 2w
®Y " 9t g | Fegrar werd gw T
WMEFAT AH W 7= w few
29 FY B § AT AagT W O §, e
g i ggadi sgr &

SHRI BAL RAJ MADHOK :
continuing aggression.

ot fam fag . & @Y w=n weey
& ¥I9 77 AR A wfgw &7 w@r
ar f agt qz oY wwer B, a2
IR UF AY WIOHHO W] €T A F7
qara agl § | W a9 R, o fF ow g
aa g agt o @gT A ¥AT Fav
A0 o 9 Y T graew ¥ ST &
|ITA AEAT 231 , a9 FHWA A qqAT
dae faar @ 6 agi 9 agT & Faei
e 2 qrad | wuT IgoAES F
# FHIA & A gare I3, A FHET
wOAT Gaet 2ar fF argT #Y Fam #
@ agt AYqe & ar A | g5 graew ¥
W 59 waArdl ¥ g7 ¥, ag @7 wwAT
geedi ®F argw g1 X vk ak Hg
a1 A1 FG T wgA TRAT |

SHRI PILOO MODY : Let us ask him

for the fouth time, Then the answer might
still further improve,

Itis a

YW WHAY : TH qIE ATT ChfET
YFTA AT T 1

SHRI PILOO MODY : I have come to
the conclusion that only aggressors can stave
off aggression.

SHRI NAMBIAR : He has a huge figure
and he leads the aggression, -

SHRIMATI SHARDA MUKERIJEE
(Ratoagiri) : It is rather surprising that
the statement of the External Affairs Minister
is like the Sermon on the Mount and it
proves more than ever before that this
Government's effort is always to play the
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blind man’s buff. 1 cannot understand why
the Goveroment cannot call a spade a spade
here. In all the forcign papers, the back-
ground of it has come out. We know, for
fnstance what the B-52s of the USA have
been doing there. The USA is just as much
responsible as the Chinese in creating a
crisis there, If India is the chairman of
the ICC, T want to know one thing ; India
should give up that position, because even
in the London papers and on the BBC it
has come out definitely as to what has been
bappening there ; the US planes which were
supposed to drop foodstuffs there have been
dropping arms and ammunition. Why can
the Government of India not admit this on
the floor of the House, if they occupy the
position of the chairman of the ICC.
Secondly, I want to know whether Govern-
ment are even aware of what the background
of this is or whether they come here to the

House unprepared.
AN HON. MEMBER : As usual,

SHRIMATI SHARDA MUKERJEE :
Everybody knows about these things after
reading the newspapers. Why can the
Government of India not admit this ? My
specific question is this. In regard to the
situation which is developing on our frontiers
and in our eastern sector where the Naga
hostiles are getting aid from China and are
being trained, it has come out in the press
some time ago that Mr. Phizo has said in
London that he had a thousand people
trained in China. If that is true and if the
Government are prepared to identify its
enemy, which I think at tkis time is Cbina,
will they either give up their position as
chairman of the ICC or will they at least
take a definite position in South-East Asia
in regard to the relationship with the South-
East Asian countries ? How can they rum
with the hare and hunt with the hounds ?
How can you have friendly relations with the
Chinese and also try to protect the
Americans because you get aid from
America 7 Why do not Government make
up their mind and take a definite stand ?
How can we have co-operation with South-
East Asien conuntries in this fluctuating
condition ? (Interruprions)

MR. SPEAKER : I strongly disapprove
of this shouting. After all, we arc an
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august House. I do not want to see it in

future.

SHRI PILOO MODY : What can you
do if you accept Communists in this House ?

SHRI DINESH SINGH : The situation
in Laos is really a very grave situation, and
I am sorry that we have allowed such inter-
jections to come in which have detracted
from the consideration of this matter in view
of the gravity that really exists in Vietnam

1 am glad the hon. lady member has
come prepared and has called a spade a
spade. But has it helped the sitvation 7 So
far as 1 am concerned, I have said in my
statement that the situation has been
deteriorating because of the non-fulfilment
of the Geneva Agreements by the parties
concerned. It does not help il the bon.
member has mentioned certain countries.
We can all mention the names of these
countries. But that is not going to help a
solution in that sense,

The hon. lady member went on to say
that we should give up the chairmanship
of the Commission. Would that help in
the situation ?

SHRIMATI SHARDA MUKERIJEE :
Yes, if they make up their mind and take a
definite stand.

SHRI DINESH SINGH: We have
the opportunity here, according to the hon,
lady member, to sit her and call a spade a
spade. But we should get away from our
international obligations, where we have an
opportunity to help......

SHRI MANUBHAI PATEL (Dabhoi) :
What is the alternative.

SHRI DINESH SINGH: In the
absence of alternative from the hon. member,
he wants to find out an alternative from me.
1 shail be glad to give him the alternative.
The alternative is to have a little patience
and try to work in the international field...

SHRI MANUBHAI PATEL : And lose
everything.
SHRI DINESH SINGH: ...instead

of bull-dozing our views or, of criticising,
other countriers (Interrupiions):
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SHRI M. L, SONDHI : If you refer
to our previous debates, you will find that
during the time of Shri Nehru's conduct of
our foreign affairs. the name of Prince
Souvanna Phouma was a very respected
pame in this country. He stood for the
principles of non-alignment, neutralism and
independence in foreign policy. What do
we find here now ? The statement made
by the Minister is, I think, an effort not to
really go to the root of the problem. I
would crave your indulgence to mention
that we have an ambassador in Vientiane.
Not only are we Chairman of the ICC but
we have a full-fledged ambassador there.
Certain instructions could be issued by the
Minister.

I would crave the indulgence of my
friends to my left and say that the present
situation there is as a matter of fact
aggravated by the presence of nearly half a
lakh of North Vietnamese soldiers .....

SHRI NAMBIAR : No, no.

SHRI M L. SONDHI :
I said I crave his indulgence,

That is why

SHRI ATAL BIHARI VAJPAYEE:

The hon. membsr should not be disturbed
like this.

SHRI NAMBIAR :
their battle,

They are fightine

SHRI M. 1. SONDHI: North Viet-
pamese prisioners of war who were inter-
viewed by the world press have confessed
that they were fighting alone and not with
the Pathet Laos—these particular units.
There is a historical reason also. Laos has
very hostile neighbours and the majority
of the Laotian people actually reside outside
because their territory has been ezten away
for centuries. Now there is an opportunity
ta know whether Laos can exist as a nation
or will be swzpt away from the map of the
world.

May I know from the Minister whether
India has specifically asked the signatories
of thz Geneva Agreement to act in accor-
dance with Article 4 of the Agreement to
ensure neutraiitv of Laos ? May I know
if India will announce imm=diately some
saecific action 7 For example, the Minister
y4u here and now anaounce that be is going
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to despatch a medical team to Lao*. There
are 5,00,000 refugees there, We have been
known to help refugees everywhere and in
our own country. Can we not help them 7

I was in Victnam last week. I met
Prince Souvanna Phovma, and I quote him
who was a person respected by the
Communists, by the neutralists and by the
non-aligned people at one time, and there
is no reason why that should chaoge. I
quote his words. He said :

“We would be happy if India could
help us in maintaining and defending
our independence and neturality as laid
down in the Geneva Agreement. The
war which we are facing here is not a
civil war, itis a case of iaversion by
a neighbouring country which is also a
signatory of the Geneva Agreement.”

1 have the right to inform this Houss, to
inform the Minister...(fnrerruprions).

SHRI BAL RAJ MADHOK : If they
go on behaviog like this, I give a warning
that we will not allow them to speak. This
is not the way. When our speaker speaks,
they should not interrupt him like this, It
is not proper.

SHRI M. L, SONDHI: 1 will not
say anythiog which 1 cannot substantiate,

MR. SPEAKER : I would request
Mr. Nambiar to remember that this s
Parliament whzre everything goes by dis-
cussions. He should listen to other's views,
and when his turn comes, he can give bhis
own views. Do not try to obstruct him.

SHRI NAMBIAR : The rule is for
all, not only for Mr. Nambiar, Let them
practise, that, and Nambiar will do the
same.

MR. SPEAKER : Do you wanot me
to withdraw and leave it to both of you.

SHRI NAMBIAR :
they must be told.

If they misbehave,

SHRI ATAL BIHARI VAJPAYEE :
By “both™ you mean Mr, Jyotirmoy Basu
and Mr. Nambiar.

SHRI NAMBIAR : The proceedings
will show whether I was misbehaving or
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others. The past proceedings will show
that.

MR. SPEAKER :
Please sit down.

I bave no doubt,

SHRI M. L, SONDHI : In 1964 Prince
Souvanna Phouma went to Hanoi and met
Gen. Giap and he tried to find out the
solution for this question of the Plain of
Jars. Itis a matter of great regret that
Gen. Giap actually told him that he would
not tolerate the presence of any other
troops in the plain of Jars, and naturally
Prince Souvanna Phouma thought that it
was very shocking to hear such a statement
from the General of the North Vietnamese
Army. There was nothing which Laos had
done to wviolate the Geneva Agreement,
Prince Souvanns Phouma said, and it is an
record, that Laos is a free country, and It
is not a lacquey of the USA or of any other
country, but he would like the Plain of Jars
to be peutralised. Has the Government
of India made its position clear that we
want the ncutralisation of the Plain of
Jars 7

Is it known to the Minister that Prince
Souvanna Phouma himself was located at
Khan Khay in the Plain of Jars ? That
is what I meant who I asked him to see
the map of the territory. Of course,
we can recognise that beyond it there are
other problems, For example, there is this
Gen. Wong Pu who is operating and caus-
ing concern to China and oihers. But as
far as India is concerned, the problem is
that of the 500,000 refugees. What are
you going to do about them ? Are you
going to send a medical tcam immediately
or not ?

Secondly, regarding the non-observance
of the Geneva Agreement, will you make it
clear that you feel that these Interested
parties Lave faiied in the observance of the
Geneva Agreement 7 If India, says that,
it makes all the difference.

Thirdly, will our Ambassador—1 am not
referring to the Chairman of the ICC—be
instructed that in the spillover of the
Vietnam conflict, India wants all the respect
the neutrality of Laos, and specifically the
neutrality of the Plain of Jars, because
it is at the time of spillover ihat
peutrality must be guaraniced 7 Otherwise
what is (ke ncaniog of neutrality 7 1t only
cperates when there is spillover,
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SHRI DINESH SINGH : The bon.
Member referred to the respect that Prince
Souvanna Phouma enjoys in this country, in
the past tense, I should like to assure him
that so far as we are concerned, it is very
much in the future tense. Prince Souvanna
Phouma enjoys respect in this country.

SHRI PILOO MODY : Since we are
talking about ten:es, what about the present
tense 7

SHRI DINESH SINGH : 1 was talk-
ing in the present tense. If the hon.
Member would take out the plug in his
cars, he wouid hear me speaking in English
«.{Fnterruptions).

SHRI PILOO MODY : Everything
about you needs amplifications.
SHRI DINESH SINGH : About send-

ing a hospital team, if we receive a request
from the Royal Government of Laos that
they would wish us to have a hospital team
in Laos, we shall certainly cousider the
matter. So far as the question of consulta-
tion is concerned, | mentioned even earlier
in reply to a guestion by Mr. Madhok that
we would be ready to consult with the
Geneva Conference Powers or the other
countries to find a peaceful solution on
Laos. We are not afraid of consultations,
in fact when you rule out tke use of forces
as a solution for any difference of dispute,
consultations become inevitable and that is
the only way in which you can resolve the
differences. The hon. Member said that
we should make it clear that the Geneva
Agreement is not being fully implemented
by all concerned. 1 said so in the body
of my statement and if the hon. Member
feels I should repeat it. I am willing to
read it out again.

The hon. Mcmber pave me some
historical background on the neutralisation
of the Plain of Jars. I am greatful to him ;
perhaps I could add to that if he so desires,
something about the location of  the
peutralised head-quarters in the Plain of
Jars and how they were thrown out not by
the leftists but by the rightists, from there
and how Prince Souvanna Phouma was
there in wvarious capitals trying to preserve
its ocutrality, etc. All these things are
there and they could te repeated if 1lic 1cn.
Member so feels. It would mot L right



199 Papers Laid
[Shri Dipesh Singh]
for me 1o say that only the Plain of Jars
should be neutralsed ; in fact the whole
hostilities thould cease and not only the
Plain of Jars but the whole area should be
neutralised... (Iaterruptions).

12.38 hrs.
PAPERS LAID ON THE TABLE

Naval Ceremonial, Conditions of Service
and Miscellaneons (Amendment)
Regulations, 1969

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA): On behall of Shri Sawamn
Singh 1 lay on the Table a copy of the
Naval Ceremooial, Conditions of Service
and Miscellaneous (Amendment) Regulations,
1969 (Hindi and English versions) published
in Notification No S.R.0. 271 in Gazette of
India dated the 9th Scptember, 1969, under
section 185 of the Navy Act, 1957, [Placed
in Library. See No. LT-2193/69).

Notifications under Export (Quality
Control and Inspection) Act, 1963,
Annual Report of Export Inspec-
tion Council and Agencies,
and Textiles Commitiee
(Third Amendment)

Rules, 1969

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): I beg to lay on the
Table :

(1) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (3) of
section 17 of the Export(Quality
Control and Inspection) Act, 1963 :

(i) The Export of Dried Shark
Fins and Dried Fish Maws
(Inspection)  Rules, 1969,
published in Notification No.
S.0. 5055 in Gazette of
India dated the 29th December,
1969.

(ii} Tte Export of Fish and Fish
Products (Inspection) Amend-
ment rules, 1969, published
in Notification No. 8.0. 5058
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in Gozeite of India dated the
30th December, 1969,

(ili) The Export of New Jute
woolpack (Inspection) Rules,
1969, published in Motification
No. 5.0, 51 in Gazette of
India dated the 1st January,
1970. [Placed in Library. See
No. LT-2585/70].

A copy of the Textiles Committee

(Third Amendment) Rules, 1969

(Hindi version) published in Noti-

fication No. G.S.R. 2172 in Gazette

of India dated the 3rd Jaouary,

1970, under the sub-section (3) of

section 22 of the Textiles Com-

mittee  Act, 1963, [Placed in

Library. See No. LT-2586-70]

A copy of the Annuval Report of

the Export Inspection Council and

Agencies for the year 1968-69

along with the Audited Accounts.

[Placed in Library. See No. LT-
2587701,
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COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Fifiy-seventh Report

SHRI G. G. SWELL (Autonomous
Districts) : I beg to present the Fifty-seventh
Report of the Committee on Private
Member’s Bill and Resolutions.

COMMITTEE ON PUBLIC
UNDERTAKINGS

Filty-Second and Fifiy-Fouerth

SHRI M. B. RANGA (Broach) : I beg
to present the following Reports of the
Committee on Public Undertakings :

(1) Fifty-second Report on action taken
by Government on the recommenda-
tions contained in their Sixth
Report on contracts entered into
by Rourkela Steel Plant of Hindu-
stan Steel Ltd. with M/fs. B.
Patnaik (P) Ltd. and others for the
supply of iron ore and manganese
ore,



